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IIP Stale Pollution Controi Board
HIM Parivesh Dhawan. Phase-Ill. Below DCS. New Shimla-09

Phone Np. 0177-2673766. 2673020 FAX-0 1 77-2673018

RF.Gn. POM7e-MAH,
-Order under section 33-A of the Water Act, 1974

Whereas, according to the report received from the Regional Officer. HPSPCB. Una. District Una.
HP vide letter no HPSPCB/RO/Una'46 (M/s RRD Oil & Fits Pvt Ltd..) /2021-2166 Dated
06.01.2022 i: has been informed that the unit Ms RRD Gil & Pa'.s Pm. Ltd., was inspected on 06-12-
2<!2I and it was observed that unit was discharging1 untreated wastewater through the cooling tower

in the nearby dram land. Ihis untreated waste water discharged oy the unit was found stagnant in the
nearby drain/land. which iscausmg environmental degradation of the surrounding area which is gross

violation of the provisions of Water (Prevention and Control ofPollution) Act. 1974 A Environmental
Protection Act. 1986. Further, uisconneCtibn ol poVcr supply of the said unit was recommended by
the Regional Officer. IIPSPC B. I aa under the provisions o Section 33-A of the Water (Prevention

& Control ol Pollution) Act 1974

Whereas, Show Cause Notice were issued by the Regional Office. HPSPCB. Una. Distl. Una vide

its letter dated 07.12.2021 for the aforesaid non-compliance and you were directed to comply with

the provisions of aforesaid Rules Acts and to stop discharging the untreated effluent directly into the

drain/land and to lift/recycle the untreated waste water in the manufacturing process or to install of

adequate EIP within premises After that tne unit was again inspected on 27-12-2021 and 06-01-

2022 and it was observed that th. unit is continuously discharging untreated waste water in the nearby

drain/land

Whereas, sample ofunlrvaled waste water discharge was collected by the Regional Office. HPSPCB.

Una on 6 12.2021 & 27.12.2021 and sent to the Regional Laboratory. Dharainshala for further

analysis The sample reports of the untreated waste water have failed to meet the prescribed nonns

for TSS. Oil & Grease. COD & BOD on both occasions.

Whereas, the facts stated above are tantamount to violations of the provisions of Water (Prevention

and Control of Pollution) Ac. 1974 and environmental (Protection) Act 1986 constituting a

cognizable offence punishable under the aforesaid Acts:

Accordingly, in consideration of the facts stated above and in exercise of powers conferred under

section 33-A of the Water Act. 1974. the aforesaid unit is directed to stop operation/ close down

operational activities immediate!) and not to operate ever or X Set or through any source ofenergy

and report compliance, failing w Inch necessary action shall be initiated as per the provisions ot l.aw.

All concerned shall report comp ounce w ithin three days.

-Contd.-

Annexure R/1
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I unhc(. the IIP Sutc I leurictlv Board tn general and the Executive I nginccr. IIPSI Bl Electrical
Division. Gagrct. District- 1 ra HP in particular, arc Itcrcbv directed Ie disconnect the power supph
el the alorvsaid ui it forthwith respcstneh

Ibe non-compliancc el the above directions shall constitute a eopm able ebcnce attracting line up¬

to Rupees ten thoi sand and imprisonment up to seven scars under sections 41. 43 and 44 ot Water
Act. IM74 which c in also he initiated

Strict compliance from all concerned is solicited to avoid legal h ihilits on their part

Apoon Dcvgan. IAS
Member Sccrclaiy.

UPSPC B. Shimla

Endst No. PCB .'Mise. Complaints Una/Conscnt Brai cb-2020- Dated - 7 —
Cops forwarded to •

I Managing Director. HPSE’B! . Kumar Home Shimla-4 (I I Pl
2 Hie T sccuti.e Engineer. HPSEB. Electrical Division. Gagrct. District- Una. IIP
3 The Asstt. 1 nvironmental Engineer. HPSPCB. Regional Ollicc Una. District- Una. IIP to

ensure that the orders are implemented di I nvi.-onmen' Compensation be imposed as
applicable

4 M/sRRDOi & Eats Pvt Ltd.. V PO-Gondpur laichand Ichsil Ilaroli. DistlI na. UP-17660!

^xfhe System Manager. (IT ) HPSPCB. Shimla lor information. \
6. Case File. Aj

Apoorv Dcvgan. IAS
Member Secretary

HPSPCB. Shimla
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